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replied, ‘we are Indians arnd we do not believe in a number of husbands. We
stay with only one husband, if he is alive. And, even if he is dead, we stay ike that
only”. They were surprised. This is what we are known for. We are known for our
cuiture and for our goodness. But, when it is lke this, when this type of injustice
is done 1o women in our country, we feel very somry. That is wiw, | decided to
bring this Bill in this House and place it for consideration of the hon. Members
of -this august House and call upon them to share their views and wisdom on
this most crucial issue pertaining to the social and economic upliftment of
women, specially dalit wormen and women in general. | hope all my colleagues
will support my views.

The question was proposed.

MESSAGE FROMTHE LOK SABHA

SECRETARY-GENERAL : Sir, | have to report to the House the

following message received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha

“I am directed to inform you that Lok Sabha, at its sitting held
on Friday, the 5th December, 2003, adopted the following motion :-

That this House do recommend to Rajya Sabha that Rajya Sabha
do agree to nominate one member from Rajya Sabha toc associate
with the Committee on Public Accounts of the House for the
unexpired portion of the term of the Commitiee vice Shri C.P.
Thirunavukkarasu retired from Rajya Sabha and do communicate
to this House the name of the member so nominated by Rajya Sabha.

2.} am to request that the concurrence of Rajya Sabha in the
said motion, and also the name of the membe of Rajya Sabha so
nominated, many be communicated to this House.

THE WOMEN AND GIRLS (PREVENTION OF STRIPPING,
TEASING, MOLESTATION, BRANDING AS WITCHES AND
OFFERING AS DEVADASIS) BILL, 2003-Contd.
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DR. M.N. DAS (Orissa): Sir, | must first congratulate my esteemed sister,
Bimba Raikarj, for having brought such a Bill before this House. With the
best of intentions, she has brought this Bill because it affects the entire
womenhood of India in different forms. Sir, when we think of our time, let
us not forget one thing that the time, which we are passing through, is not
a good time. It should be termed as an age of decay and degeneration—
social decay and cultural degeneration. But foret about this time. The
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society has created the State. State means many institutions. Police is a
part of the State, Law and order, security, court, judges, prison, everything,
for what purpose? All the instruments of the State are required to preserve
the society. Preserve the sociely in what sense? Preserve the society in an
ethical sense, moral sense with certain values. But, .wwhen we make a
study of our old history, history of our country, we find the Indian society
and the Indian culture, present a paradoxical face. In theory, we pay utmost
respect and regard to the womenhood. We call thern mothers, sisters,
daughters, etc. We also address them as Devis, as Shrimati Raikar has pointed
out, like goddesses. Devi means Goddess. But that is in theory, in philosophy.
But, in practice, if we study the entire life of Indian women through ages, perhaps,
in no other country, had women been so much oppressed, as in India. There
was a time when we practised what is called female infanticide. When a girl child
is barn, kill it, either by administering a little poison or opium just at the time of
birth, or drown her in a pot of milk. That is what we used to do. What about
widows? Well, a widow—whether her age is eight, nine or ten—is burnt alive at
the funeral pyre of her dead husband, who may have been maore than 60 or 70
years old. That is what we practice in our country.

Now, the items listed by Raikarji which need preventive action
and stern action are few in number; many more things may be
added because we are torturing our women in many ways in our
society. Sir, let us not forget that some kind of anti-sociai elements
have entered into cur social existence. There may be many factors,
reasons dnd causes behind why they have become anti-social. The
number of educated people is growing day by day but there is no
employment. Frustration has come in. Social restlessness has come
in, Many people automatically, psychologically, intentionally turn
wayward. One cannot think of measures now of how to prevent it.
But, anyway, that is a different story.

Now, we are afraid to send our little daughters and grand-daughters
to schools and other academic institutions. On entrance, they face
something known as eve-teasing, which is a new word that has come in.
On entrance, there will be some young men teasing young girls. Our
daughters go to offices to serve after they complete their education, but
they are not spared in their offices of molestation by some superiors or
senior officers. You go to a police station to lodge an FIR; who knows the
Police people will not misbehave with you, or try to molest you. As my
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sister on the other side pointed out, you enter into a bus or a train, and
you run all sorts of risks to yourselt, to your modesty and 1o your dignity
as an individual. There was a time when people were chivalrous. A woman
entered a bus, and they would offer her their seat. But today, it is the other
way round; a woman enters, and they try to manhandle her, touch her
body, insult her in one way or the other.

in hundred and one ways, the society today is ill-treating woman,
whether they are of tender age or old age. Who should come 1o their
rescue? If half of humanity in any country is made up of womanhood and
they are not protected, they are not respected, their dignity and modesty
are not preserved, how can we feel proud of our culture, our society or
our own lives? Here comes the question of Government responsibility
also. There is one sihgle thing that the society must be aware of. The
society must know how to behave. Every individual must be taught how to
behave. If | do not behave properly, shouid there be no law to punish me,
to deter me and to prevent me from doing something wrong? But what
we find in our country today is that our women are not safe in our so-
called civilised society. We are proud of our culture. We are proud of our
progress. We are proud of many other things. But we cannot be proud of
ourselves as far as our etiquette and our behaviour is concerned. So, this
Bill is well-intentioned and well-intended.

THE VICE-CHAIRMAN (SHRI S. VIDUTHALAI VIRUMBI): Dr. M.N. Das,
now It is 5 p.m. Further consideration on this Bill will continue on Friday, the 19th
December, 2003. You may continue your speech on that day.

DR. M.N. DAS: So kind of you, Sir.

THE VICE-CHAIRMAN (SHRI S. VIDUTHALAI VIRUMBI): Now, the
House stands adjourned till 11a.m. on Monday, the Bth December, 2003,

The House then adjourned at five of the clock tilt eleven of the clock
on Monday, the 8th December, 2003.
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